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DELHI LLUGISLATIVE ASSENHBLY
BULLEL'IN Pall = LI
( Gemeral information relating to Legislative and other matters )

Tuesday, 24 March,1998/Chaitra 03, 1920 (Ssaka)

No, 331

MUL L OF THAILIS vl 1il Lty GUVERGOR'S ADURLSS

The Speuker has admittad the following Motion of
“hanks on the Lt, Govarnor's Audress to be moved by

K. Purnima Sethi and seconded by Shri Rajesh Sharma :=

"That an Address be presented to the Lt. Governor

in the following terms -

‘That the Members of Vidran Sabha assembled in
this Session are deeply grateful to the

Lt. Governor tor the Aduress which ne has

been pleasced to deliver to Legislative

Assenbly on 23rd Marcih, 1298,."
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